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Co . g the V-er dabs of (Type IV 
Qo rt~ . 

10813. SHRI ANWAR AHMAD: WiIJ 
the Minister of WORKS AND HOUSINO 
be pleased to sta te : 

(a) hetber tb re is-any hitch in a~ding 
to req ts of all tte . of typelV ,.quarters for 
covering verandahs by glazed partition Le. 
by windows, door and grills only as was 
being done before in tead of covering it by 
one door window .and r t by brjtks, mortar 
etc ; 

(b) why Government are aking one or 
more year in acceding to' request of al10ttees 
for covering verandah and st 

to get verandahs in Laxmi Bai agar, type 
IV quarters in Sector 4 of R.K. Puram y 
glazed partition or as desired by tbe aUott 
expeditiously ; and 

(c) steps taken to strengthcn adly weak 
back door and window frames by fitting 
grills in tbem and also to pr v nt entry of 
rain water in back verandah of quarters ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARIF): 
(a) to (c). The information i being collec-
ted and will be laid on the Table of the 
Sabha. 

Export of Nigerseed by NAFED 

10814. SHRI BHEEKHABHAT: Will 
the Minister of AGRICULTURE be pJea ed 
to state: 

(a) whether it is a fact that ational 
Agricultural Cooperative Marketing Federa-
tion of India Limited (NAFED) has expor· 
ted to U.S.A. nigerseed which was contami-
nated with fodder seed between the months 
of May to August, 1982 ; 

(b) if so, whether a a result of this an 
cmbargo has been put on all hipments of 
nigersecd from India to U.S.A. ; 

(c) whether it is fact that as a re ult of 
tbis contaminated Cargo 'NAFED' ha not 
been able to sell a single tonne of niger ced 
to U.S.A. ; and 

(d) if so, whether Government have 
sustained loss of reputation as well a loss of 
several crores of rupees in thi transaction 7 

THE MTNIST R 0 AGRT ULTUR 
(RAO BIRENDRA SINGH) : (a) 
result of the restriction imposed by the 
U.S.A. effective from 31.3.82 that con ign-
moots of niger eedlJ contaminated with 
paddy, rice and bull would not be permitted, 
NA D' bipm nts of oi r .cd h d to 
face propJems f entry into U.S.A. 

(b) No, Sir. There i no n ral embar 0 
.on nip of; r eed from ndia to th 
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